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(Amendment) Order, 2018 
Maharashtra Division Level Police Complaint Authority (Administration and Procedure) Regulations, 

2018 
Maharashtra Electricity Regulatory Commission (Procedure for filing appeal before the Appellate 

Authority) (First Amendment) Regulations, 2018 
Maharashtra Scheduled Castes, Denotified Tribes (Vimukta Jatis), Nomadic Tribes, Other Backwad 

Classes and Special Backward Category (Regulation of Issuance and Verification of) Caste 
Certificate (Second Amendment) Rules, 2018 

Maharashtra Scheduled Castes, De-notified Tribes (Viukta Jatis), Nomadic Tribes, Other Backward 
Classes and Special Backward Category (Regulation of Issuance and Verification of) Caste 
Certificate (Amendment) Rules, 2018 

Range Surveyor, Group-B (Non-Gazetted), Chief Accountant, Accountant, Surveyor, Forester, Clerk-
cum-Typist and Forest Guard, Group-C (Recruitment) (Amendment) Rules, 2018 

Maharashtra Village Panchayat Account (Amendment), Code, 2016 
Maharashtra Legislative Council (Chairman and Deputy Chairman) and Maharashtra Legislative 

Assembly (Speaker and Deputy Speaker) Allowances (Amendment) Rules, 2018 
Superintendent, Group-B (Non-Gazetted), Head Clerk, Senior Clerk, Group-C, on the establishment 

of Registrar of Partnership Firm, Maharashtra State, Mumbai and its Divisional offices 
Recruitment Rules, 2018 

Maharashtra Prisons (Prison Building and Sanitary arrangements) (Amendment) Rules, 2018 
Maharashtra State retired High Court Judges (Facilities for Medical Treatment) (Amendment) Rules, 

2018 
Maharashtra Electricity Regulatory Commission (Conditions of service of Chairperson and Members) 

(∗Amendment) Rules, 2018 
Maharashtra Housing (Regulation and Development) (General) Rules, 2016 
Maharashtra Potable Liquor (Fixation of Maximum Retail Prices) (First Amendment) Rules, 2018 
Maharashtra Land Revenue (Restrictions on Use of Land) (Amendment) Rules, 2018 
Revenue Division Allotment for appointment by nomination and promotion to the posts of Group "A" 

and Group "B" (Gazetted and Non-Gazetted) of the Government of Maharashtra (Second 
Amendment) Rules, 2018 

  
Commissions   [2] 

Generative AI and foundation models in the EU Uptake, opportunities, challenges, and a way forward 
Final Report 

Venture Capital UK Report, 2025 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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